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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
O.A. No. 521 OF 2024

IN THE MATTER OF:

NEWS ITEM TITLED “A SANGAM OF FILTH AND
APATHY THIS WASTELAND ACTUALLY EXISTS IN
DELHI” APPEARING IN THE TIMES OF INDIA DATED
07.03.2024

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT NO.
S/DJB

I, Sh. Pankaj Kumar Atray S/o Sh. A.P. Sharma, aged about 55
years, currently posted as Chief Engineer, Delhi Jal Board,
Varunalaya Ph-II, Jhandewalan, New Delhi-110005, do hereby
solemnly affirm and declare as under:

1. That I am conversant with the facts of the present case in so
far as the same pertain to the Answering Respondent and as
such am competent to depose with respect hereto.

2. That vide order dated 29.08.2024, this Hon’ble Tribunal had
impleaded Delhi Jal Board/Respondent No. 5 with a direction
to file reply to the instant original application.

3. At the outset, it is most humbly submitted that the area in
question i.e., Sangam Vihar is located in South Delhi near the
border of the State of Haryana and is surrounded by the Asola
Wildlife Sanctuary, which is one of the largest clusters of
unauthorized colonies in the region. The Area, colloquially
referred to as Sangam Vihar, comprises of 44 unauthorized

colonies, that find mention in the 1,799 unauthorized colonies
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mention herein that in 33 out of these 44 colonies, there is
encroachment on Forest land. A Copy of the order dated
11.07.2016 alongwith a list of unauthorized colonies objected
by the Forest Department and Archaeological Survey of India
is annexed and marked as Annexure R1(colly).

. It is imperative to highlight the order dated 11.07.2016 passed
by the Government of National Capital Territory of Delhi.
The relevant extract is reproduced hereunder for ready

reference -:
“Development works should be undertaken in all unauthorized
colonies. The only exception to this rule will be in respect of colonies
falling inside forest area, colonies coming in the area under ASI
Regulations. The development should not violate the Forest
Regulations and ASI Regulations. "
. It is humbly submitted that there are significant challenges
for infrastructure development in this area.
. The Delhi Sewage Master Plan, 2031 has divided the work of
laying of sewer lines in ‘Sangam Vihar GOC (group of
colonies)’into two phases.It is clarified herein that Sangam
Vihar being the largest area in this phase, the name has been
used as ‘Sangam Vihar GOC’.
. In terms of Phase 1 of Sangam Vihar GOC, Sewer Lines have
been laid in the following unauthorized colonies:
1) Shiv Park, Khanpur Extension, New Delhi-110062
ii) Jawahar Park, F-Block, New Delhi-110062
ii1)  Krishna Park Extension, D-Block, Devli Road, New
Delhi-110062
iv)  Tigri Extension, Ambedkar Nagar, Sec-1, New

Delhi-110062

| orea2%s¥)  Deoli Extn, Khanpur, New Delhi- 110062

PANKAJ KUMAR ATRAY QZ v

vt. of NCT of Delhi
Delhi Jal Board 90' ‘handewalan



76

8. It is further submitted that Tendershad been invited and Work
Order awarded on 14.05.2018, however were rescinded on
30.09.2022. Tenders for the balance work have been received
for an amount of Rs 31.31 crore, which is under process of
award. The work is likely to be completedwithin 6 months
after the award of work, for the following 11 areas namely:

1) Khanpur Extended Abadi, F-Block (Reg. No. 42)

ii))  Duggal Housing Complex, School Road Khanpur
(Reg. No.914)

iii)  Raju Park, C-Block, Deoli Village (Reg. No. 1186)

iv)  Jawahar Park, Khanpur, Deoli Road (Reg. No.

621A)

V) Jawahar Park, Khanpur, Deoli Road (Reg. No.
621B)

vi)  Duggal Colony, Khanpur Extn., Part-II (Reg. No.
681)

vii)  Krishna Park, Khanpur, Deoli Road (Reg. No. 1231)
viii) Krishna Park Extn., D-Block, Deoli Road (Reg. No.
1232B)
ix)  Krishna Park Extn., D-Block, Deoli Road (Reg. No.
1580)
X) Tigri Extn., Phase-II (Reg. No. 877)
xi)  Tigri Extn., Ambedkar Nagar, Sec-I (Reg. No.
999A)
Copy of the tabular chart showing status of Sewerage
Network in Sangam Vihar (GOC) Phase-I as on 16.12.2024
is annexed and marked as Annexure R2.

9. It is submitted that Phase-Ilessentially focuses on most of the
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hurdles. The work of laying sewer lines in 8 colonies, which

are unaffected by Forest encroachment has been completed.

These 8 colonies are as follows:

1) Sagam Vihar, A-Block (Reg. No. 6)

ii))  Sangam Vihar, B-Block (Reg. No. 649)

iii)  Sangam Vihar, B-1 Block (Reg. No. 706)

iv)  Sangam Vihar, A-Block (Reg. No. 921)

V) Sangam Vihar, E-Block (Reg. No. 1221)

vi) Sangam Vihar, F-2 Block, Hamdard near Batra
Hospital (Reg. No. 1256)

vii) Sangam Vihar, F-1 Block (Reg. No. 1336)

viii) Sangam Vihar, B-Block, Y-Area (Reg. No. 1566)

10.The work for laying of sewer in 14 colonies, 11 of which are
partially affected by forest encroachments is in progress and
shall be tentatively completed by June 2025. In these 11
colonies, sewer lines are being carefully designed and laid in
the potion that is not falling in Forest Area. These 14 colonies
are as follows:
1) Sangam Vihar, L-Block (Reg. No. 354A)
ii)  Sangam Vihar, L-Block (Reg. No. 354B)
iil)  Sangam Vihar, L-1, A-Block (Reg. No. 390)
iv)  Sangam Vihar, C-Block, Part-I (Reg. No. 397)
v)  Sangam Vihar, D-Block (Reg. No. 433)
vi)  Sangam Vihar, L-1% Block (Reg. No. 492)
vii) Sangam Vihar Colony (Reg. No. 603)
viii) Sangam Vihar, C-Block (Reg. No. 656)
ix)  Sangam Vihar, L-Block (Reg. No. 714)
X)  Sangam Vihar, F-3 Block (Reg. No. 813)

' x1) - Sangam Vihar, G-Block (Reg. No. 868)

PANKAJ KUMAR ATRAY¥ .

» " ; .“.Aj/ Chief Engineer (Dr.) Pr.-ll
L Delhi Jal Board, Gout. of NCT of Delh
Varuna'. ya P! 11, Jhandewalan
. Newr Lo i-110005
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xii) Sangam Vihar, C-Block Part-II (Reg. No. 873)

xiii) Durga Vihar, Deoli Extn. (Reg. No. 1296A)
xiv) Durga Vihar, Deoli Extn. (Reg. No. 1296B)

11.It is pertinent to note that the Answering Respondent has
completed the laying of peripheral sewer lines on all major
roads emanating from Sangam Vihar. These lines trap
domestic sewage from storm-water drains managed by
agencies such as MCD, DSIIDC and IFCD and outfall into
DJB’s Sewer Lineon MB Road, thus, practically trapping all
the sewage generated in Sangam Vihar colonies.This line
flows into the STP situated at Okhlahaving a capacity of 170
MGD.

12.Furthermore, it is imperative to bring to the attention of the
Hon’ble Tribunal that the Answering Respondent is in the
process of obtaining the necessary permissions from the forest
department in the colonies affected by forest encroachment.
The work of laying sewer lines in such parts will be carried
out after receiving the necessary permission.

13.That the Deponent reserves the right of the DJB to file such
other further affidavits that me be required in the course of the
adjudication of the present case and as required by this
Hon’ble Tribunal.

14. The present affidavit is bona-fide and moved in the interest of

justice.

B

- & ‘.u PAN%%MR‘;W{Q;R.&Y
r Chief Engineer ( ;'NC'i' of Delhi

Dethi Jal Board, Go;{t Jc;‘ S iten
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VERIFICATION o 4 APR NG

Verified at Delhi on this day of April, 2025 that the
contents of the above affidavit are true and correct to my
knowledge in my official capacity and on the basis of official

records. Nothing material has been concealed therefrom.

&,

pRFBONENE ATRAY

ineer (Dr.) Pr.-1l
Delhi JE:‘ ‘E:JEI%?I?SLC:\;t. of NCT of Delhi
Varunalaya Ph.-1l, Jhandewalan
New Delhi-110005
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
URBAN DEVELOPMENT DEPARTMENT X
(UNAUTHORISED COLONIES CELL)
10™ LEVEL, ‘C’ WING, DELHI SECRETARIAT
I.P. ESTATE, NEW DELHI-110002

F.No. 1-33/UC/UD/Policy/07/Part Flle/cd-021297485/ )/ 75— (1 |  Dated: ] -“7“'35~ 6

) ORDER

Attention is invited to this officeforder of even No.1672-1685 dated 29. 12.2015
vide whuch it was decided to continue with the earlier guidelines for development work in
unauthorised coloniés issued vide order No. 168-178 dated 19.12.2012, 228-240 dated
17.01.2013 & 556-568 dated 15.04.2013 which Inter alia contains that "Developmen!
.works should be underteken in all the unadlhoﬁsed colonies. The onl},l exception to this
rule will b in' respect of coloniss falling inside forest area, colonies coming in the area
under AS! Regulations. The development should not violate the Forest Regulalions and
AS! Regulstions.” ) i

t ’ . :
| am accordingly directed to forward the list of unauthorised colonies objected by
*Forest Department & Archaec-ilogical Survaey of India for further action & compliance.

- : (PAWAN CHOPRA)

T ‘ 'DEPUTY,SE'CRETARY(UC)
Encl; as above. 2
Copy to: ! ‘
1. The Commissioner, North Delhi Municipal Corp, Dr..S.P.M. CNIC Centre , New
Delhi.
2. The Commissioner, South Delhi Municipal Corp, Dr: SPM iCtv‘xc Centre, New
Delhi.

3. The Commissioner, East Delhi Municipal Corp, Udyog Sadan, Patpargam Delhi.

4. Pr. Secretary, 1&FC, GNCTD, ISBT, Kashmere Gate, Delhi.

\5-CEQ, Delhi Jal Baard, Varunalaya Jhandewalan, Delhi,

6. Managing Director, DSIIDC, N-Black, Bombay Life Buuldmg Connaught Circus,
New Dalhi.

7. Pr. Secretary, PWD, 5 level, B-Wing, Delhi Secretariat, Dalhi.
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SL.No. | Aegne |Pen |Meme of Cotomy District o of "“'", oy Dwvelopment ordar
. Harijan Basti, Masoodpur nearAPoull-B. Seclor7 8.9, .
) 7 Vasani Kun) Now Deihy Bljwasan (38)
2 10 St Johft Church Golony, Mehrauli, New Deh-30 South (45) 133
3 22 Asuns Assiak Road, Village Kishan Garh South Mehraull (45)
a 54 JNU Road Village, Kishangarh, New Dethk-70 South Mehraulr (45)
5 R Baldev Vinar, Karala Exin , Delni-81 North West Mundka (08) 133
Chhatarput Enclave Ph-t, Block-A. Madan Garmi,
B . 40
% Viage Road South Chhatarpur (46)
e — —— .
7 82 Vasant Kunj Enclave, B-Block, Mikspus Kohi, Village New Deihi Bijwasan (38)
Rangpuri .
8 78 Aays Nagar Extin Phd, New Delhi<47 South Chhatarpur (46)
——1» - .T_, — —
9 96~ Sahurpur Exin. Satbar, Mehraul South . |Crhatarpur (46) 895
10 109 Tekhand Extn , Okhla Ind) Ares Ph-l. New Delhi-20 South East Tughlakabad (52)
" 110 Shiv Vihar Main Kanjhawala Road, Delhi-81 North West |Mundka (08)
12 15 :(‘n)lag- Pusteni Kishen Garh, Vasent Kunj, New Dehi- South Metirauli (45)
13 120 Haquaun Bagh. Andheria More. Vasant Kunj Road. South Mehraus (45) 2
Dethi-30 A
B8apu Calony, Jaunapur Mandi, Pahar Abadi, =
14 135 |\aheau Soulh Chhatarpur (46) 133
15 138 Mahipalpur Extn . K-11 Block New Delhi-37 New Delhy Bywasan (36)
16 143 Frt«_ﬁnn Fighters Enclave, IGNOU Road. Neb Sarm, New South Chhatarpur (46) 9
Delhi-6
17 153 {Mamurpur Krishna Naga¢, Singhu Border, Narela North Na‘uh 01)
—— r, — — . ~
18 ﬁ 156 A {Krnshna Vihar Colony, Bawana, New Delhi-39 Nonth Bawana (07)
19 156 | B |Knshna Vihar Colony. Rawana. New Delhi.39 North Bawana (07)
20 162 |Sangam Vihar, Block M-1. New Delte-72 Soulh Deoki (47) 91
21 165 |Freedom Fighters Colany, Neb Sarai South Chhatarpu (48) 91
2 180 Dr. Ambedkar Colony, Chhatarpur South Chhatarpur (48) 91
23 200 New Colony, Sannot Ghoga More, Narels. Bawana  (North " {Narela (01)
24 203 {Church Colony, L-Block Sangum Vihar, New Dehi-82  |Soulh Daoli (47) B
25 208 |Sangam Vihar . J-1i. New Dehi-62 South Sangam Vinar (48) 91
28 210 Gyan Jyotl Budh Vihar, J-3, Ssngam Vihar South |Sangam Vihar (48) 9
27 21 Dr. Ambedkar Colony, ia Morh, C! Soulh = [Crihatarpur (46) 91 |'
— )
28 261 Vikas Vihar. Sec.-22. Rohiny, Deihi Narth West Kirsn (09) }
)
29 201 pam Vihar, K-1I, New Deini-82 South Deok (47) 91
30 284 |Fresdom Fighlers Vinar, Nebsacai, New Deltu South Chhatarpur (46) J
3 207 Rama Vihar Colony. Mohmad Pur Majri, Deihi-81 North Wesl Mundka (08) l
32 309 Utsav Vihar, A3, Karala, New Deltn North West {Mundka (08) ‘
—— |




g ‘ [Nome of Assembiy*
8L. No. | Megno | Pent [Neme of Colony (Dlaare Consthuancy Dovetonment arge,
7
33 12 | |Sangem Viner, L1, Pocket-C, New Deihi Soulh PResian) 2
k7] 321 | A |Defence Enclave, Mahipaipwr, Exon -Ii, New Deln-37 New Dethy Biwasan (36)
33 321 | B |Defence Enclave. Mahipalpur, Exin -ll. New Dedu-37 | New Dei Bywosan (36)
&) 3% Indws Enclave, Neb Saral South ¢ (48) o
¥ 3% Mandi Pahari Abadi, Shanti Came-1, Deti47 South IChhalarpur (48)
38 %0 Sangem Viher, Block- & 11, New Delni South Sangam Vihar (49) 9
» 34 Sangam Vihar, L-Block, New Dethi6? South Dooli (47) 12
|
0 e | B {Smﬂm Vihr, L-Blach, New Dethi-b2 South Deoli (47)
41 ase Ism Vihar, Biock M-I, South Deoll (47) o
42 350 | A [Sangam Vihar, 11-Block South Vihar (49)
“ e |8 F—.- Viar, H-Block South Sangam Vibar (49)
e 374 ‘sumsswnm Gak No 2. Saidulle Jaib, MB. Road, [o_ ot (40)
45 375 Chatiarpar Extn ,A-1. New Delhy South Chhatarpur (46) 9
46 L/ Garhwal Colony, Mehrauh, New Delhi-30 South [ Metraul (45) 21
47 388 |Knstmn Vihar, (Pooth Kala) " |North West |Bawana (07) 885
48 %0 |Sangam Vihar, L-1, A-Block, New Deiy South Deok (47) 21
49 394 mmmmmwmmme |Chhatarpur (48) 21
50 337 gam Vihar, Biock-C. Part-1 South Deok (47) o
51 409 Bhragu Vines Colony, Majn, Delhi-81 North West Mungxa (08)
52 428 |Vasant Kunj Enclave, Deihi-70 New Delhi Bijwasan (36)
53 432 Shyam \Vihar, Deenpur. Najalgarh South West {Matiala (34)
4 Sangam Vihar, D-Block, Dethl-62 WLm |Sangam Vihae (49)
458 istam Colony Mehraull Is«m Mohraull (45) 21
480 Ch Enclave, Mehnuli € Road, Delhi68  |South |Chhatarpur (48) 91
57 480 | B |Chatsrpur Enclave. Mehrauli Chatarpur, Road. Dethi68  South |Chhatarpur (48) m
58 430 | C |ChanarpufEnclave. Mehrauli Chararpur, Road, Delhi-68 | South |Chhatarpur (46)
59 483 | A Lado Sersi Extn. Delhi South Meheaull (43) 21
60 48) | B |Lado Saras Exin Deity South Mahwaun (45)
61 482 Sangam Vihar, L-ist Block, New Deinl-82 South Deott (47) n




- Pege Tot6
SL. No. | Regno | Pant [Name of Colony Dratrtet o St gyt Duvelopment order
62 519 Anupam Garden, Deihi-88 South Chhslarpur (48) 2
53 837 Rejpur Khurd Colony. North Enn Maidan Gartv, New South Chhatapur (48) 40
Delhi-68

64 583 Sengam Viher, J-is1 ,New Deinl-82 South Sangam Vihar (49) 27
(] 589 Jonapur Bhim Bast! Pahari, Deihi-42 South Chhatarpur (40) 40
66 591 . Green Mcdows, Satbari Mehvauli, Delh South Chhatarpur (46) 7
87 603 Sangam Vihar Colorry, New Deind South Vihar (49)
] 805 Mahipalpur Ext , K-1l Block, New Delw-7 New Defhi Bijwasan (36) 133
L1 08 Naveen Vihar, Begampur, Delh-41 North West = |Bawans o7)
70 814 - Shd Ram Colony, Rajeav Nagar, Delhl-94 North Esst |Karawal Nagar (70) 895
7 656 Sangam Viher,C-Block, New Deihi-82 [Soum Deoli (47) 91
T2 M4 Sangam Vihar, L-Block, New Deinl-62 ]s:mn Deoli (47) 23
73 735 ¢ pur Enciave, D-Block Phase-| New Deinl-68  |Soulh Chhatarpur (46) L
74 759 West Karawal Nagar Shahdara Dehi-94 North Esst |Karawal Nagar (70} 895
75 772 | A [Mukend Pur Visier Dethi42 . Cenral Buran (02) 895
70 2 Pur Visiar Delhi-42 Central Burari (02) 895
7 808 | A |Sangam viher L-Block ( Pki-1) New Deihi-62 South Deoll (47) 9
7 806 | B [Sangam vihar L-Block ( Pt-1.2 ). 4.) New Delhi-62 South = |Deoli (47)
79 813 Sangam Vibar F-3 Block New Daini-62 South Deoll (47) 91
80 843 Harit Vihar Kamalpur Burari Delh-84 Central Burar (02)
81 848 'sanotm Vihar Block K- New Dethi-82 South Sangam Vihae (49)
82 880 Adarsh Enclave Aya Nagsr Extn. New Delhl South Chhatarpur (48)
83 888 e e ] e Sangam Vinar (49)
84 873" |Sangdm Vinar Biock C, Part-1l Dei-82 South Deoti (47) 1]
85 880 Tuglakabad Extn New Dothi- 19 South East Sangam Vinar (48) 21
86 908 Pul Panladpur M. B.Road N.D-44 South Esst Tughlakabad (52)
87 918 Chattarpur Exin.Metwsuti New Deltw. 74 South ’ Chhatarpur (48) 895
88 985 | Pmnp. Gandas Colony-| Vilage Kishangarh Deini-70  |South Mehraull (43)
8% 978 Neb Sarai Exin.Area Dethi-68 South Chhatarpur (48) 21
90 988 Sangam Viher I- Block Delhi-62 South East Sangam Vihar (48) o1
9 1015 | A [Maidan Garhi Extn Ci Rosd Dehi-68 « [Chnatarpur (48)

1015-| B Guri Extn. Chanerpur Rosd Dethi-68 South Chhatarpur (46)
o 1022 :O;M Campus Rajpur Khurd Extn.Maidangarhi, Dethl- South S L i J

10



Name of Assembly
’wé——lm“' oo of A Deovelopment orger
SL. No. | Regno | Pant |Name of Coleny
T lwh Deoh (47) 91
94 1025 | A |Sangam Vinar G- Block Delhi-62
South Deoi (47)
95 1025 | B |Sangam Vihar G- Block Deiti-62 N
Chhatarpw (46) 9
96 1031 Freeddm Fighters Enclave Neb Saral Dahi-88 South
Delhi Conit, (38)
97 1041 |Arakpur Bagh Mochi Mot Bagh 2. Delht-21 New Delhi
" am Vihar (49 91
a8 1043 Sangam Viher, J -2 B, Tuglakabad, Delhi South East Sang 149)
4
98 1054 | Saiduisjeb Extn Paryavaran Complex Deiti-30 Soulh Chhatarpur (46)
100 1064 Trithankar Nagar Jain. Colony Karaia Delrv-81 North West Mundka (08)
¥ i Chhatarpur (46) 91
101 1087 Neb Sarsd Hertjan colony Dethi-68 South
102 19 Neb Valley KiNOU Road, Neb Sarai, Delhi-68 South Chhatarpur (46) 2
103 120 Freadom Fighters Enclave Neb Saral Deihi68 South Chhatarpur (46) n
104 1121 Har Govind Enclave Rajpur Khurd Delhi-68 South Chhatarpur {46)
105 1121 | B |Har Govind Enclave Rajpur Khurd Delhi-6% South Chhatarpur (46)
106 1121 | C |Har GayindEnclave Rajpur Khurd Delhi-bl South Chhatarpur {46}
107 1152 Chln%a:u Haula Extn. East Chaliarpur Bhatl, Sahurpur, South Chhatampur (46)
108 1186 Suv;oln Extn P1-L 1L Noreis Deihi41 North Narels (01)
109 1208 Rej Pur Khurd Extn. Mehraull Delhi-88 South Chhatarpur (46) 21
110 1236 Zindpur Vilage Extn. Alpur Dahi-36 North Narefa (01)
111 1244 | A INeb Sarm Fxtn, Ph-Jl IGNOU Road Delhi South Chhatarpur (46)
112 1244 _j Neb Sarai Extn, P} IGNOU Road Delha Soulh Chhatamur (46)
1 1246 | A |Vishwalanna Colony M B Road Pul Pahladpur Delhi44 | South East Tughiakabad (52) 21
114 1246 | B |Vishwghanna Colony M B.Rosd Pul Paliladpur Delhi-44 South East Tughiakabad (52) 21
15 1247 Vishwakarma Colony B- Block M B Road Pul Pahladpur South East Tughiakabad (32)
R Deiv44
118 1294 Village.,)Pooth Kaian Exin Abadi, Dsih North West Bawana (07) 895
1"y 1293 Saimik Farms Western Avenue N.Delh South |Ambedkar Nagar (48)
18 1307 | A |Rapiv dagar é.m Begumpur Deli4 | North West 8 on !
19 1307 | B |Rayiv nager Exin Begumpur Delbi-4) North West Bawana (07)
120 1307 | C |Rajiv nagar Extn Begumpur Dethi-d] North West Bawana (07)
121 1341 Pawan Dham Trvani Cly Dehi-36 Norh Navela (01)

o
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ety
SL. No. | Regno | Pen |Name of Colomy District :“ o Assemisly Devetopmeni ardar
122 1343 Ashs Kunj Vasent Kunj Oehi-70 South IMenraull (45)
123 1354 Sangam Vihar G- Block Near Shooting Range Dethi-62 |South Eas| [Sangam Vihar (48) 2
124 13534 | B8 [Sangsm Vihar G- Block Near Shooting Range Deihi-82 |South East Sangam Vihar (48)
125 1355 :;u«dom Fighters Enclave, Near Neb Sarei, Mehrauli, Delhi- South Chhatarpur (48) g1
126 1255 | B :;aadom Fighters Enclave, Near Neb Sarar. Mehrauli, Delhi- Soutn Chhalarpur (46)
127 137 Village Garhi Mandv Deihi-$3 North East Ghonda (66)
128 1389 Freedom Fighlers Enclave De-68 South Chhatarput (46) o1
129 1394 |Ranjeet Nagar N.D-8 Was! Patel Nager (24)
130 1415 g;lduhub Extn.J-Block, Paryavaran Complex, Delhi- Soulh Chhatarpur (46) 91
| Saidulajab Extn., Kohinoor Enclave, M.B Road, Opp. N 45 21
7 1448 CISF Compiex. South Chhatarpur (46)
132 s | 8 Vilisge Lal Kuan, Block-D, Chungi No 3 & Block A, B Pul South East Toghiakabad (52)
Pehisd Pur,
Village Lal Kuan, Dlock-A to J, Mchrsuli Badsrpur Rosd, Ik
13 1492 New Delhi-44 South East Tughlekabad (52)
134 1492 | A |Vilege Lal Kuan, Block-A to J, Mehrauh Dadampur Road, South East Tughiakabad (52) 91
New Dethi44
135 1493 Tuglskabad Exin T.A. Biock. New Defi-19 South East Sangam Vihar (49) 7
136 1408 J-Block Prem Nagar, Lal Kusn, M.B Road. Delhi-44 South East Tughlaxabad {52) L,
137 1518 Aya Nagar Exin, B-Block, New Delhi-47 Sauth Chhatacpus (48)
133 1520 Ruchi Vihar,Rengpuri Pahari, New Dethi South Chhatarpur (48)
139 1524 Extended Abadl. Dhanss Gaon,(Gopal Nagar), New South West Najalgarh (35)
Deihi-73
- - R
140 1552 Sangam Vihar, G-l Gall No.18, Naw Deihl-82 South East Sangem Vihar (49) 7
141 1587 FF CC Colany, Neb Saral, New Delhi South Chhatarpur (46) 81 ﬂ
142 1600 Radha Krishan Vihar, South East Okhia(54)
143 1604 Pul Pahalad Pur South East Tughlakabad (52) 91
108- " £
144 (ELD) Neb Sarai New Dethi 68 South Chhatarpur (46) 91
109- The Sunndge, Sunriage Indla Hentage Pvt. Lid. Havali
145 (ELD) Sarai No. 8, Kalka Das Marg Mehrauk, New Deihi 30 {0V Matwaull (45)
114 Saidul Vitage R | N N
146 (ELD) Delhi South Chhatarpur (46)
122 tare A Rajokari Harjsn Basti, . 1
A4 (ELD) New Deinl 38 . [New Delh Bipwa3an (36)
127- Tugiakabad Vilage Extenced Lal Dora Abadi East,
M ey (NewDenies South East Tughiakatad (52) 123
149 126- Neb Sarsi, Saculajab Markel Association New Dol
(ELD) Delhi 83 /South Chhatarpur (46)




T [name ot Avembhy ba
_____;—a—’/“"ss—_— osirict ::u—h;‘—v‘—_T eI sediy
f Cotony oy )
st il i s ST P
——1"73 [Hargan BastyPoorvi Chnal 3) L
' | €Dy [ |Road, New Dee30 ol Chhelarpur (48}
% Abadi of Villaga Chhallarpur New Dethi
151 Exiended L 1
(ELD) i
| 136)
South Wes! 3,
13 Abutting Block-D. Deit )7
182 (ELO) Ruchi Vihas. Raug Purt Abutiing
__—_____--—-F——
e ———
- Naw Mehrauk (45)
e G e viage et 4G WWard No s |
‘ (ELO) Dehi " |Menrauli (45)
les :L'D) Village Mahesuli 48- Wald No. 1, New Dew 30 ::M____'—«L——
Gadal Pur Exin  26-A, Club Drive, Gadai Pur EXIn . {54 Cratrpu (4)
158 24ELD} IMenrpul, Gurgaon Road, Gedai Pur. Dehi-30 l_._.——-————f—_
¢ X Chandni Chawk (20)
1% 2-(LOP) 14, Raypur Road Opp, MCD Flats, Civil Lines, Delni 54 Noith
|Mundka (08)
2- i . Detni-81 North West {Mund N I
AR Y D i age Bde. Majd PO Kaae DOWY = F——— ——— r—'—'
23 1 Chhatarpur (46)
158 (ELD) Extended Abadi of Aya Nagat Vilage, New Dethi-47 South
- 25 [Harhan Nardan Basti, Lal Kusn, M B.Road, New Dethi- | 0y Sangam Vinar (49) 133
(ELD) “ —
160 "_’O’F) C4, C-5, 8 G Block Vilage Ays Nagar New Dl (South Chhatarpur (45)
181 29 Extended Lal Dors Abad Area. Village Ays Nagar, New (o \Chhatarpur (48) 133
(ELD) Dehi47 4
182 “1&',) B-1. Biock Banoh Road Vilage, Aya Nagar New Del |South Crhatarpur (48)
- Siiver OAK Enclave, Village Jonapur Gadai Pur. Mandi 46)
193 (ELD) | [Road, New Deia7 South (Chidtafpl {40)
164 (L’&‘,) Neb Sarai Exto. Area New Defni 63 Soulh Chhatarpur (48)
165 E’f")) Chheslar Pur, Near Duigs Ashram, New Dalhi-74 South Chhatarpur (48) 895
166 (5336) Shanti Kunj, Chhatiarpur, Oektv-30 South . Chhatarpur (46)
167 +(LOP) gl:':vsl;w Ushman Pur 3rd Pushla, Ohslan Road North East Ghonda (66)
188 E?o Village Ksshan Garh(Mehraull) New Delhi-70 South Meheaull (45) 7
0- - .
169 o L8do Sarvi Extn New Deltu 30 Soutn |Mehrauii (45)
110 15‘3.31 Kishan Garh Part Vikage. Menraul. Deini South |Mehrauk (45)
m E’ED |Mehipai Pur Vilage Extended, Abadi, New Delhi-37 | New Daihi Bijwasan (36)
50 Sanjay Colony, Bhatti Mines. Bhagirath Nagar, New
e (LOP) Dehi-74 South gam Vinar (n).
173 6(ELD)|  |Masoodpur, Distt- South West, New Deihi-70 New Dethi Biwasan (36) 2
174 64LOP) é;vMSu- Samlit, Stel Nwas Puri Extn., New Deihl Souih East sangoura (41) 7
64. Swaroop Nagar, Part-ll, Eas! G.T Road to Buaradi
L 1on |nm. Dethi42 ooty REcR(39)
176 i {Bhataswa Vitage, La! Dota Exin. Dol 33 Norin Badi (05) 895
177 E’L‘ﬁ |Andheri More Extn. Village Mehrauh New Darmu 30 South Chhatarpur (46) 21
82-
178 ELD) Phase -l Aya Nagar New Deini 47 Soulh Chhatarpur (48) b3l
90- Extended Abadi of Ghilomi Extn Grtormw Vi New
mw fenil e o Souh Chhatarpu (48) 7
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F. No. DC/221/05-M(U/C) % LS
Govemment! of India
" Archaeological Survey of India
Delhi Circle, Puratatva Bhawan,
GPO Complex, D-Blosk, INA g

New Delhi-110023

 « Datcdthe:.l..},yly/} .

- Sh. K.S. Méena.
~ Joint Secretary,
" Urban Development,
Govt. of NCT of Delhi,
9™ Floor, Delhi Secretariat,
« 1.P.Estate, New Delhi - - .

< . Sub: R-egullriu.tion of Unauthorized colonies in Dethi-reg.

With reference to your letter No. UD/UC/ASI/2013/021199838/2024-2027 dated
12.12.2014 and in continuation of this office letter no. DC/221/05-M(U/C)8404-8409 dated
‘ “r 1L 12.2dl4 on the SUbJCCl cited above, it is to inform you that as the per provisions of
‘;AM&ASR Act, 2010 the colonies those are falls in prohibited/regulated areas can be
regnlmzed s)b_)ect to: the ‘condition that any new construction/ re-construction /renovation
© /repair- /addition /alteration including developiment work should be taken up only with prior
" clearance/permission from the Competent Authority/National Monument Authority. The

colonies those are located in protected/notified area caznot be regulanzc The 7 (seven) colonies

Sir,

—.—.—-————'—"
those ar: ‘ocated iri Okhla and marked as 3533 in the list submitted to you on 11.12.2014 cannot
be reguiarize till the site is de-protected by ASI/Gavt, of India.

Yours faithfully,

. G\ po. Mo . . /
\»\'5\ \’t)\\ : ' . Superintending Archaeologist
Copy to:- _
I. PSto ChlefSecre!ary Urban Development, Govt. of NCT of Dethi, 5™ Floor, Dethi
Secretatiat, |.P. Estate, New Delhi.

(X 3PS to Secretary, Urban Development, Govt, of NCT of Delhi: §® Floor, Deihi
' Secretariat, 1.P. Estate, New Delhi.
»—‘7\'\ v 3. The Director General, AS), Janpath, New Delhi.
} 4. The Regional Director (North), ASI, Red Fort, Delhi. .
g [y 5. The Director (Monument), ASI, Janpath, New Delhi.

Supcrmrcnmologist
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ol £ No. DC221/0S-MUIC) ZHek 1o 4o - -
Government of India
° Archaeological Survéy of India
Delhi Circle, Puratatva Bhawan,
GPO Complex, D-Block, INA

2

) New Delhi-110023
) Dated the; 11.12.2014

To, .
The Chief Secretary, ] r
Urban Development, ; )
Govt. of NCT of Delhi, -
5" Floor, Dethi Secretariat,

{
| c
1.P. Estate, New Delhi |
| §
Sub:  List of the unauthorized colonies-reg. ’ Ut
Sir, ’ 5 )_S
As directed during the course of the meeting chaired by Chief Secretary, Delhi on v
10.12.2014, please find herewith a list of 47 Nos. of unauthorized colonies with their details, C
/\V\\V copy of fhc Gazette Notification of AM&ASR l‘ct. 2010 nlongwith the address of the 3
Competent Authority i.e. the Member Secretary, National Monument Authority, 24, Tilak _
W( Marg, New Delhi & The Competent Authority, Oﬂ"ce of the Competent Authority, Regional u
A Dlrector (North), Archaeological Survey of India, led Fort Complcx. Delhi-110006 for your i

‘/kl h perusal and.necessary action please. Further it js also requested that necessary clearance ac
muytbe obtained from National Monument Authority ‘;cfom regularize these colonies. -~

ss\’“ f = 5

\\'LQ’ o ) - Yours faithfully,
W elo? in =
25 : /’ ¢ Superinten&m%ucologist

-\ Copy to:-

I.  The Secretary, Urban Development, Govt! of NCT of Delhi, 9" Floor, Delhi
Secretariat, 1P, Estate, New Delhi.
2 Joint Sccretary, Urban Development, GovL of NCT of Delhi, 9* Floor, Delhi

Secretariat, .P. Estate, New Delhi !

The Director General, ASI, Janpath, New pelhl :

The Regional Director (North), ASI, Red Fort, Delhi. . N

The Director (Monument), ASI, Janpath, Tew Detlhi.

I' ,] Supcrinlcn&%mhgm
J L =

1w
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%\QLQ/ .
LIST OF 47 COLONIES WHICH FALLS IN TIIE PROFIBITED/REGULATED AREA OF CENTRALLY PROTECTED
MONUMENTS. —
SI. | Regn.No. | Name of nnauthorised Colonies Protected , | Monuments. Remarks,
No. ' area/prohibited/regu : :
: lated area
1. 1195 Sant Mohalla (Chhuriya  Mohalla) | Protected Area Tughluqabad Fort aAL
) _{ Tughlugabad, DelLi 3 ; ; P
2. | 127 (ELD) [Tughlugabad Village, New Delhi44 Protected Area ‘Tuphlugabad Fort bl
3 487 Christian Colony, Patel Chest, Delhi- | Protected Area Rajpur Cemtery b
110007
4, 10 St. John Church Colony, Mehrauli, New Prohibited Area (**) | Qutb Ll .
Delhi-30 ) : Archaeological
Area |
| 5. 456 Islam Colony Mehrauli Prohibitzd Area Hawz Shamshi L)
6. 830 Tughludabad Extm. NewDelhi-1% Prohibited Area Tughlugabad Fort he
7. 894 Khirki Extn. Malviya Nagar, New Delhi-17 | Prohibited Area Yusuf Qatal ‘o
8. 1088 Bagichi Bulward Road Dethi-54 Prohibitzd Arca Sammy House e
: . Battery
4-9.4—- 1220 -Parchstrzt Viliar Khirki Village Near Prohibited Area Yusuf Qatal .
Malviya Nagar Delhi-17 ]
10. 1494 J-Block, Prem Nagar, Lal Kuan, M.B. Prohibited Area Palgm Mosque ; Ao ‘—]
Road, New Delhi-44 : - ;
11/ 1555 Shalimar Village, Delhi-88 * | Prohibited Area * SheeshMahat | e
12.] 41(567) | Begumpur Post Office Malviya Nagar, New | Prohibjtcd Area + | Begumpur Mosque I . o,
LoP Delhi-17 ; - — |
13.| 25 (ELD) ° | Harijan Nardan Basti Lal Kuan, M.B. Road, | Prohibited Area Adilabad Fort s
New Delhi-44 I
| 14.| 32 (ELD) | Kalkadas Marg, Mehrauli, New Delhi-16 | Prohibited Aren Qutb ! TR
) Archaeological |

D\c, \(lv
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Area
15.| 33(ELD) |Kalkadas Marg, Mchrauli, New Delti-16 | Prohibited Area Qutb T -
Archaeological
Area
16.| 34 (ELD) | Kalkadas Marg, Mehrauli, New Delhi-16 Prohibited Area Qutb e
. : ) , ' . ’ . Archaeological !
; ; : : Area 2 '
17,{ 63 (ELD) | Begumpur Village (South), New Delhi-17 | Prohibited Area Begumpur Mosque “w |
18.{ 109 (ELD) | The Sunridge, Sunridge India Heritage Pvt. | Prohibited Atea Qutb - ne k
LTd., Haveli Sarai No. 8, Kalka Das Marg Archaeological
Mehrauli, New Dethi-30 Area
19.| 110 (ELD) | The Haven Athene Hospitality Services Pvt. | Prohibited Area L
Ltd., Property No. 4-1-14, Ward-1, Kalka - Archaeological —X
. Das Marg, Merauli, New Delhi . Area '
20.| 111 (ELD)—}Fhe Sunridge; SunridgeIndia-Heritage Pve—| Protibied Aea | Qb - }
Ltd., Haveli Sarai No. 6, Kalka Das Marg Archaeological J
Mehrauli, New Delhi-30 Area
27| TI2(ELD) | The Qi Saruiee Ol Resorts B L — [ Proabied Area | Qur— ™ = |
- T 4A, Ward-1 | ; - Archaeological
. Area
22.0 114 (ELD) | Village Saidullahjab Prohibited Area Qutb .
Archaeological \
. Area
23.] 147 (ELD) [ Qutb Enclave Village Mehrauli 4C Ward Prohibited Area Qutb . e
No. -New Detlhi-3 Archacological
Area
Hﬁ. 148 (ELD) | Village Mehrauli 4B, Ward No. 1, New Prohtbited area Quth ] eves e
Delhi-30 Arxchaeological
Area
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Repulated Area

rdias:a Mosque | __:____

18

Budh Vihar Colon, . :
1219 LILI:‘:":::mn Bagh, Andhcninore, Vasant | Regulated Area Hauz Shamsi '
Kunj Roa P T : -
362 Ada:sh N:éar and Sarai Pipal Thala Extn., | Regulated Area Badli ki Sarai [
Part-II - 3 -
425 Vasant Kunj Enclave, Delhi-70 Regulated Area Su{@gglu"l‘omb [ :
483 - Lado Sarai Extn., Delhi | . Regulated Area .| Azim Khao’s o if o
Tomb Qutb )
Archacological
Area and Lal Kot /
. ) g Wall
30. [ 1228 Palam Colony Adarsh Gali Palam Gaon, Regulated Area Palam Mosque [ * [
Delhi-45 !
31, 1303 Raj Nagar I & 1I Palam Colony New Delhi | Regulated Area Palam Mosque » |
32. (- 1347 . _.[ Mohalla-Jahanpanah-Hauz Rani, Malviya—-Reguleted-Area— —YusufQatal = IF
Nagar, Delhi-17 ' '
Ls; T 1354 Sangam Vihar G-Block Near Shooting Regulated Area Ghiyasuddin Tomb - ]
Range Delhi-62 , |
}L 1446 .| Saidulajab Extn., Kohinoor Enclave, M.B. | Regulated Area ... - | Qila Rai Pithora ] + '
Road, Opp. CISF Complex. ‘ . Wall .
Lss l 34 (LOP LAdarsh Nagar Extn. Delhi-33 Regulated Arca Badli Ki Sarai - _7
567) ;
f 36.] 40 (LOPSI?I) i Lado Sarai Extri. New Delhi-30  « Regulated ‘Arca Azim Khan's — ‘]
y s v \ v . v . Tomb Qutb v v
Archacologncal }
Area and Lal Kot
o _ ) ‘Wall
il 37.] 55(ELD) | Palam Village Extn. Area New Dethi-45 Regulated Area_ | Palam Mosque |«
| 38.] 67(ELD) | Chotiyal Palam Village New Delhi-45 Regulated Ar=a ] |PalamMosque [ e

o

'-»;ﬁ:

e

- ol
R
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81 (ELD) | Andheri More EXtn. Village Mehrauli, Regulated Area | Hauz Shamshi | &

New Delhi-30 o ~

40.| 92(ELD) |Bharola Village Sabzi Mandi Azadpur, Regulated Area BadlikiSarai |  + |
Delhi-33

41. 236 Abul Fazal Enclave, BlockE to N, New | Protected/Prohibited | Jogabai Mound 3334

- ' | Delhi-25 , ; :

42. 974 Jogabai Zakir Nagar (Okhla), New Deili-25 | Protected/Prohibited Joabai Mound 3233

43, 1069 Abul Fazal Enclave Part'Tl Shahin Bagh, | Protected/Prohibited * | Jogabei Mound 5333
Dethi :

44, 1214 Mahbub Nagar Zakir Nagar New Delni-25 | Protected/Prohibited | Jogabai Mound } 3313

45. 1424 Batla House Okhla, Delhi Protected/Prohibited | Jogabai Mound 3333

46. 1527 Zakir Nagar West Jamia Okhla Nagar, New | Protecied/Prohibited | Jogabai Mound $32>3
Delhi-25 I =

47. 1601 Zakir Nagar, Gali No. 6 to 21-A Protected/Prohibited Jdgabai Mound >33

1. *** Protected Area:- Cannot be regularize since thicy are located in nqnﬁed area. )
g w -allowed only-repair- andmmmﬁn—cﬁ bedone only afterthe -
permission from National Mosument Amhomy/Competent Authority. .

Construction is permissible only after the pcunmnon from National Monument
Authority/Competent Authority. e
Site is fully encroach and has been recommcndéd for de-protection.
oo

W |

iSO S ‘

3. *Regulated Area:-

4. 5131

.-'“-

10gist
|\ ‘MGO oo
sﬂognnxen?cn?s ey of 1P

acpeneE T "'—‘_L"—'_'_"_:‘_ .' e
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Subject- Status of Sewerage Network in Sangam Vihar (GOC)Ph-I as on 16.12.2024

20

S. No.|Regn. No. Name of colony Status of laying sewer line Remarks
1 832 ggm:g;k Khanpur Extn., NeW | 116 Sewer line has been laid Completed & notified.
2 1137 ?g;’_‘g; Park F+Block New The Sewer line has been laid Completed & notified.
Krishna Park Extn., Block D ’ : -
3 12327 | hauii Road Delhi-62. The Sewer line has been laid Completed & notified.
4 1546 |Deoli Extn., Khanpur The Sewer line has been laid Completed & notified.
Tigri Extn., Ambedkar Nagar, . y -
5 9998 Sec-1, New Delhi-62. The Sewer line has been [aid Completed & notified.
The work of Sangam Vihar GOC(Ph-I) was rescind on 30.09.2022.
6 42 Kahndpur Extended Abadi, F- The Sewer line has not been |The tenders for the balance work have been received for an
Block, Khanpur, New Delhi. laid amounting to Rs.31.31 Cr., which is under process of award. The
work will be started after award of work.
. The work of Sangam Vihar GOC(Ph-I) was rescind on 30.09.2022.
7 914 ggﬁg;lsgau;'zgai%r:flﬁ:w The Sewer line has not been |The tenders for the balance work have been received for an
Delhi-62 laid amounting to Rs.31.31 Cr., which is under process of award. The
’ work will be started after award of work.
The work of Sangam Vihar GOC(Ph-I) was rescind on 30.09.2022.
8 1186 Raju Park C-Block Devli Village | The Sewer line has not been |The tenders for the balance work have been received for an
Delhi-62. laid amounting to Rs.31.31 Cr., which is under process of award. The
work will be started after award of work.
Jawahar Park, ihanaur. Decl The work of Sangam Vihar GOC(Ph-I) was rescind on 30.09.2022.
9 621A Road, A B.C 6& E Btt)oci'c New The Sewer line has been |The tenders for the balance work have been received for an
De|hi’ e partially laid amounting to Rs.31.31 Cr., which is under process of award. The
work will be started after award of work.
" The work of Sangam Vihar GOC(Ph-I) was rescind on 30.09.2022.
10 6218 iizghirgacrg ';hgrg:;’(?“‘:w The Sewer line has been |The tenders for the balance work have been received for an
Delhil L A partially laid amounting to Rs.31.31 Cr., which is under process of award. The
work will be started after award of work.
The work of Sangam Vihar GOC(Ph-I) was rescind on 30.09.2022.
11 681 Duggal Colony, Kahnpur Extn., The Sewer line has been  |The tenders for the balance work have been received for an
Part-II, New Delhi-62. partially laid amounting to Rs.31.31 Cr., which is under process of award. The
work will be started after award of work.
The work of Sangam Vihar GOC(Ph-I) was rescind on 30.09.2022.
12 1231 Krishna Park Khanpur Devli The Sewer line has been |The tenders for the balance work have been received for an
Road partially laid amounting to Rs.31.31 Cr., which is under process of award. The
work will be started after award of work.
The work of Sangam Vihar GOC(Ph-1) was rescind on 30.09.2022.
13 12328 Krishna Park Extn., Block D The Sewer line has been [The tenders for the balance work have been received for an
Devli Road Delhi-62. partially laid amounting to Rs.31.31 Cr., which is under process of award. The
work will be started after award of work.
The work of Sangam Vihar GOC(Ph-I) was rescind on 30.09.2022.
14 # 1580 Krishna Park Extension D- The Sewer line has been The tenders for the balance work have been received for an
Block Deoli Village partially laid amounting to Rs.31.31 Cr., which is under process of award. The
work will be started after award of work.
The work of Sangam Vihar GOC(Ph-I) was rescind on 30.09.2022.
15 877 Tigri Extn., Ph-II New Delhi- The Sewer line has been |The tenders for the balance work have been received for an
62. partially laid amounting to Rs.31.31 Cr., which is under process of award. The
work will be started after award of work.
The work of Sangam Vihar GOC(Ph-I) was rescind on 30.09.2022.
16 999A Tigri Extn., Ambedkar Nagar, The Sewer line has been [The tenders for the balance work have been received for an

Sec-I, New Delhi-62.

partially laid

amounting to Rs.31.31 Cr., which is under
work will be started after award of work.

process of award. The
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4/5/25, 9:35 AM Gmail - Advance service of Reply affidavit on behalf of Respondent No. 5/DJB in O.A 521/2024 "NEWS ITEM TITLED “A SANG...

95 22
M Gmall Prabhsahay Kaur <sahayk@gmail.com>

Advance service of Reply affidavit on behalf of Respondent No. 5/DJB in O.A
521/2024 "NEWS ITEM TITLED “A SANGAM OF FILTH AND APATHY THIS
WASTELAND ACTUALLY EXISTS IN DELHI” APPEARING IN THE TIMES OF INDIA
DATED 07.03.2024"

Prabhsahay Kaur <sahayk@gmail.com> Sat, Apr 5, 2025 at 9:33 AM
To: Member Secretary <msdpcc@nic.in>, commissioner@mecd.nic.in, dcsouth@nic.in

Sir,

Please find the attached Reply affidavit on behalf of Respondent No. 5/DJB in O.A 521/2024 "NEWS ITEM TITLED “A
SANGAM OF FILTH AND APATHY THIS WASTELAND ACTUALLY EXISTS IN DELHI” APPEARING IN THE TIMES OF
INDIA DATED 07.03.2024"

The abovecaptioned matter is coming up on 07.04.2025

This mail would be deemed as service as per Delhi High Court Rules.

Request you to acknowledge the same

Regards

Prabhsahay Kaur

Standing counsel, DJB

Phone: 98101-58581, 23387441

Off: L-24, 2nd Floor, Hauz Khas Enclave, New Delhi 110016
Chamber: 184, Block 2, Delhi High Court, New Delhi-03

ﬂ FINAL AFFIDAVIT SANGAM.pdf
10403K

https://mail.google.com/mail/u/0/?ik=e734c15f08&view=pt&search=all&permmsgid=msg-a:r-280516794560769857 3&simpl=msg-a:r-2805167945... 11
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	INDEX
	Reply Affidavit on behalf of Respondent No.   5/DJB in compliance of order dated   29.08.2024... 1--6
	Annexure R1 (colly)-:  A Copy of order dated 11.07.2016 along with   a list of unauthorized colonies objected by the   Forest Department & Archaeological Survey   of India.. 7---19
	Annexure R2-:  A Copy of tabular chart showing status of   Sewerage Network in Sangam Vihar (GOC)   Phase-I as on 16.12.2024... 20---21
	Proof of servive..22

